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SI.       State/U. Ts. 
No. No. of 

person 
given relief 

16.   Mizoram 6396 

17. NagaIand 
18. Orissa 

2051664 

19.   Punjab 463791 

20.   Rajasthan    1909067 
21.   Sikkim 9394 

22.   Tamil Nadu 1978223 
23.   Tripura 146125 

24.   Uttar Pradtsh 5155333 
25.   West Bengal 1496178 

26.   Chandigarh 3363 

27.   Dadra & Nagar Haveli 2798 

28.   Daman & Diu 1115 
29.   Delhi 10978 

30.   Lakshadweep 91 

31.   Pondicherry 41532 

4755 32.   Andaman & Nicobar 
Islands 
TOTAL 

29545139 

Trade Potential    in the Gulf 

216. KUMARI CHANDRIKA PREMJI 
KENIA; Will the Minister of COMMERCE be 
pleased to state; 

(a) what steps Government have taken or 
propose to take to tap the vast trade potential 
in the Gulf, particularly in the reconstruction 
of the war ravaged Kuwait; 

(b) what are the fields in which lndia is 
expected to participate; and 

(c) what is the amount of foreign exchange the 
country is expected to earn from these steps and 
the period by which these earning! are expected to 
come? 

SI.       State/U.Ts. 
No. 

No. of
persons 

givan relief 

1.   Andhra Pradesh    2931480 

2.   Aniliclnl Pradesh 12157 
3.   Assam 508562 
4.   Bihar 3543349 
5.   Goa 18761 

6.   Gujarat 1355479 

7.   Haryana 599049 
8.   Himachal Pradesh 277821 
9.   Jammu & Kashmir 33805 

10.   Karnataka   . 1616376 
11.   Kerala 437322 

12.   Madhya Pradesh  1914S66 

13.   Maharasthra 2875078 
14.    Manipur 73064 

15.   Meghalaya  17066 

ing the loan waiver scheme, The total amount 
of loan waived under the scheme as on 1-7-
1991 by public sector banks, regional rural 
banks anl cooperatives is Rs. 7434 crores. 

(b) The total number of beneficiaries who 
have been given relief under the S.heme is 
295.45 lakhs. State-wise details are given in 
statement, 

(c) No, Sir. 

(d) There is no proposal under conside-
ration of the Government to make any 
changes in the Scheme, 

(e) Banks have provided Debt Relief
under the loan waiver scheme after due
verification of claim's as stipulated in the
Scheme. 

(f) Does not arise. 

Statement 
The State-wise number of persons who have been 
given relief uiuhr the loan waiver schema 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
SALMAN KHURSHEED): (a) Government 
have taken a number of steps to exploit the 
available opportunities in the post war Gulf 
reconstruction These steps include; 

(i) A Special Group has been set up to 
evolve a strategy for promoting project 
exports in the Gulf in the post war 
situation. 

(ii) A Special Committee with Inter-
Ministerial representation has been set up 
to expedite Government clearance for 
project exports through high level Inter-
Ministerial  discussions. 

(iii) Erstwhile Commerce Minister vi-
sited Kuwait to get first hand knowledge of 
the war damage in Kuwait and for talks 
with the concerned Kuwaiti authorities. 

(iv) Overseas Construction Council of 
India delegation visited UK & USA to 
explore possibilities of securing sub-con-
tracts on the contracts awarded to par-tie's 
in these countries. 

(v) A composite delegation of project 
exporters are on a visit to Kuwait and Saudi 
Arabia. 
(b) The ureas identified for participation 

in the reconstruction by Indian Companies 
include oil wells and refineries, civil 
construction, powerlines and allied areas and 
export  of commodity  items. 

(c) It is not possible to estimate the fo-
reign exchange earnings of India from the 
reconstruction work at this stage, as only a 
broad assessment of damage in Kuwait has 
been made. 

 


